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airports, roads, telecom, information technology, and in 
the service and insurance sectors. 

Payment of Service ChargH by HPC 

3321. SHRI TARIQ ANWAR: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether the Hindustan Paper CoIporation has paid 
service charges to its dealers for the sales made with 
the States as well as with Central Government 
Departments; 

(b) if so, the details thereof during each of the last 
three years; 

) (C) whether the Hindustan Paper Corporation in Delhi 
has earmarked specific product segment to its stockists 
and dealers; and 

(d) if so, the details thereof alongwith criteria fixed in 
this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INDUSTRY (SHRI SUKHBIR SINGH BADAL): (a) and (b) 
Hindustan Paper Corporation (HPC) has neither engaged 
any private agent or dealer for servicing any State/Central 
Government Department orders nor made any payment 
towards service charges for the last three years. 

(c) and (d) In the year 1994, HPC earmarked product 
segments for its Delhi Stockis1slDealers based on basic 
criteria such as Publishing, Exercise Books, Computer 
Stationery and Share Forms. However, in the present 
market condition of surplus availability of paper, the 
stockists/dealers lift paper pertaining to product segments 
depending on their market potentiality and need. 

[Translation] 

Ught and Sound Programme of Bodh Gaya 

3322. SHRIMATI RAMA DEVI: Will the Minister of 
TOURISM be pleased to state: 

(a) whether any proposal to start sound and light 
programme in Bo<It Gaya of Bihar Is pending for the 
consideration of the Union Gorvet i I1I8f1t; and 

(b) if so, the details thereof and the time by which 
it is likely to be started? 

THE MINISTER OF STATE IN THE MINISTRY OF 
TOURISM (SHRI OMAK APANG): (a) No. Sir. 

(b) Does not arise. 

Prices of Coal 

3323. PROF. PREM SINGH CHANDUMAJRA: 
DR. SUSHll INDORA: 

WHI the Minister of COAL be pleased to state: 

(a) whether the prIcee of different varieties of coal 
have been increased after the nationaiisation of coal 
Industry; 

(b) if so, the number of times the prices of coal 
have been incraased upto March, 1998 and to what 
extent; 

(c) the prices of different varieties of coal at the time 
of natlonallsation of coal industry; 

(d) whether coal industry suffered financial loss after 
its nationalisation; 

(e) if 50, the extent of financial loss suffered as a 
result thereof; 

(1) whether the Govemment have decided to close 
down some coal mines; and 

(g) if so, the details of such minas? 

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRI DILIP RAY): (a) Yes, Sir. 

(b) and (c) In the past 25 years the prices have 
been revised 18 times. The average price of coal 
produced at the time of nationalisation was As. 37.50 
per tonne. The average prices of coal produced by Coal 
India Umited (Cll) as revised last on 23.8.98 is Rs. 
559.00 per tonne. That is an average of about As. 21.00 
per annum per tonne of coal. 

(d) and (e) The Cil and Sk1gareni Collieries Company 
Limited (SCCl) in the nationalised coal sector have been 
Incurring Ioaas or earning profit on the basis of their 
operations in a financial year. The accumulated Iossas of 
Cll ad SCCl .. on 31.3.98 are As. 499.63 crores and 
As. 1115.06 cro .... reepectlvely. 
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(f) and (g) The decision to close down mines rests 
in the companies and is done after considering exhaustion 
of reserves, safety considerations and economic viability. 

[English] 

Decline In Silk Worm 

3324. SHRI BHARTRUHARI MAHTAB: 
SHRI R. SAMBAS IVA RAO: 

Will the Minister of TEXTILES be pleased to state: 

(a) whether the Govemment are aware about the 
alarming decline in the population of non-mulberry 
silkworm races; 

(b) if so, the steps being taken to save this wild silk 
insect; 

(c) whether the steps are being taken to rear the 
wild silkworm, expect Eri, in outdoors in a big way; 

(d) if so, the details thereof; and 

(e) the steps being taken to increase the Sal forests 
which serves as the host for perpetuation of antherea 
mylitta ecoraces only in nature? 

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA): (a) There has been a decline in the natural Eco-
races of non-mulberry tasar silkwonn due to deforestation 
and mining activities in some parts of the country where 
tasar food plants exist. In the case of muga there is only 
a single race. No secular indication of decline in the 
population of the muga silkworm race is observed. There 
is no decline in the case of Eri. 

(b) Central Silk Board (CSB) has a Central Tasar 
(Research and Training Institute at Ranchi for tasar and 
five Regional Tasar Research Stations at Dumka (Bihar), 
Baripada (Orissa), Jagadalpur (M.P.), Bhandara 
(Maharashtra) and Chinoor (A.P.) which study and conduct 
work on conservation of the eco-races of tasar. For muga, 
the CSB has set up one Regional Muga Research Station 
at Boko in Assam. In add'lIion, the Central Muga Research 
& Training Institute is being established at Ladolgarh near 
Jorhat in Assam. For Eri, the Research & Training Institute 
is established at Mendipather in Meghalaya. 

(c) and (d) eSB is implementing a project jointly 
with Department of Sericulture, Government of Madhya 

Pradesh to arrest the decline of Raily eco-race. The 
project commenced in 1994-95 and involves release of 
11.43 lakh seed cocoons, 9.04 lakh months and 1.50 
lakh dfls. Upto June, 1998 there has been an expenditure 
of Rs. 26.55 lakhs. 

Besides 80 MT of tasar and 40 MT of muga raw silk 
per annum are the incremental production targetted by 
the end of IXth Plan. This would involve an additional 
consumption of about 30 lakh dfIs in tasar and 40 lakh 
dfls in muga by the end of IXth Plan. Both tasar and 
muga can be reared only outdoors. 

Further, CSB has also offered various schemes in 
tasar and muga to States in the IXth Plan under its 

Catalytic Development Programmes. 

(e) Sal, Shorea robusta, Roxb, is one of the food 
plants of Antheraea mylitta.D and is mostly in forest 
areas which are under the purview of Department of 
Forests. CSB has no schemes to increase the area under 
Sal. 

Rough Ophthalmic Blanke 

3325. SHRI SADASHIV RAO D. MANDLlK: Will the 
Minister of FINANCE be pleased to state: 

(a) whether the trader importers of Rough Ophthalmic 
Blanks (ROB) import ROB in Bulk quantities at a time in 
order to take advantage of our weak currency thereby 
bringing more pressure of our balance of payment position 
for storing heavy stocks to undesirable level to make 
maximum profit; 

(b) whether the Small Scale Industrial Units producing 
spectacle lenses by processing ROB cannot adopt the 
above course of action because of their limited resources; 

(c) if so, what action is proposed to be taken against 
the trader importers of ROB to check that the imports at 
a time are made within limits in order to do away with 
the hoarding practice adopted by them and remain in 
justified levels and to ensure that the monopoly of the 
trader importers, which are very few in numbefs are not 
able to manipulate the market by adopting foul means 
and maipractice& which go against the national interest 
and the interest of S51 Units? 


